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been placed and the equipment is 
expected to be received by the end of 
the current year. The factory, it is 
anticipated, will start production by 
the middle of 1953. ^

5hri Hnkam Singh: Is the construc
tion to depend entirely on foreign 
imports or are we purchasing some at 
present also?

Shri Buragohain: The position is as 
slated by the hon. Member. We have 
to depend entirely on imports.

Shri Hukam Singh: What was the 
amount of foreign exchange that was 
exhausted on this particular item dur
ing the last year?

Shri Buragohain: India’s require
ments are estimated at a value of 
about Rs. 80 lakhs in a year.

Shri Hnkam Singh: Is the contract 
with the Standard Telephone Cables 
Company simply for the construction 
of this factory or would they have any 
'further interest in the running as 
well?

Shri Buragohain: According to the 
agreement the consultants will prepare 
the drawings, designs and estimates 
«ftc., for the erection of the factory, 
supervise its erection, provide engineers 
at their cost for initial construction 
period and take special responsibility 
for putting into service the plant and 
machinery erected. They will also
supply technical information required 
for the manufacture and train Indian 
personnel in their works in the United 
Kingdom.

Shri A. V. Thomas: Is it the intention 
■of the Government to instal telephones 
and provide public call offices in all 
the post offices in India?

Shri Buragohain: How does it arise 
-out of this question?

Shri A. C. Guha: Will it be a purely 
Government factory or the Standard 
Telephone Cables Company wiU also 
have some interest in it? ’

Shri Bnragoliain: It will be a purely 
Government factory, but the company 
"Will earn some royalty on the sales.

Shri A. C. Guha: What will be the 
rate of the ro3raIty?

Shri Buragohain: Two per cent, on 
the sales.

I n d ia n s  P e n a l is e d  i n  S o u t h  
A f r ic a

*98. Dr. Ram Snbhag Singh: Will the 
"Prime M ini^r be pleased to state the 
iiumber of Indians who have so far

been penalized by the Government of 
South Africa for participating in the 
passive resistance movement against 
the Apartheid policy of that Govern
ment?

The Parliamentary Secretary to the 
Prime Minister (Shri Satish Chandra):
Accordng to the Government of India’s 
information, the proposed passive 
resistance movement by the African 
National Congress and the South 
African Indian Congress has not yet 
started, though meetings and demons
trations were held by these two 
organisations on the sixth April, 1952, 
in different parts of South Africa, to 
record their protest against racial 
laws.
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^  t  ^  ^  t  ?
[Pandit A. E. Shastri: Would the

Government be kind enough to inform 
the House whether they have taken 
any steps to prevent the bad treatment 
being meted out to Indians in South 
Africa; if they have taken any steps, 
what are they?]
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[Shri Satish Chandra: Another Gov
ernment is involved in the matter. The 
Government of India’s moral support 
is with the people’s struggle there.]
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[Seth GoTind Das: Does the S o i^  

African Indian Congress send any 
reports to the Government of fiidia 
in connection with the movement goinf
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o!a there? If it does, do the reports 
mention as to how far the indigenous 
population takes part in that struggle?] 
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^  ^  ^  ?rg t,
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[The Prime Minister (Shri JawsOiar- 
lal Nehru): There is no direct con
tact between the Government of India 
and the South African Indian Congress, 
nor do we get any report from that 
organisation. We have an Agent and 
a Secretary stationed in South Africa, 
through whom we get news about the 
situation there.]
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[Sefh Goviiid Das: Has any news 
been received as to how far the in
digenous population takes part in that 
movement.]

3n^ I',
^  ^  ^  STRft t, ^  3n^
f  I

[Shri Jawaharlal Nehm: We get
lots of such news, through newspapers, 
also through our Agent.]
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[Dr. Ram Subhag Singh: The Presi
dent of the South African Indian 
Congress, Shri Dadoo has recently 
been ordered to resign from the 
Presidentship of the African Congress 
and to confine his movements to 
Transvaal only, for two years. Can 
it be taken to mean that the order has 
been issued with a view to check the 
passive resistance movement there?)

r̂*T§T«T ^ ^  ^

[Shri Jawaharlal Nehru: One does 
not require a keen mind to realise that 
the Government of that country is 
trying to stop this movement]

R e g i s t r a t i o n s  a t  E m p l o y m e n t  
E x c h a n g e s

•99. Shri Veiayudhan: Will the Minis
ter of Labour be pleased to state:

(a) the number of employees in the 
various categories registered with the 
Employment Exchanges of Ernakulam, 
Calicut and Trivandrum respectively;

(b) the number of persons who got 
employment; and

(c) whether any complaint was re
ceived from the public regarding the 
working of these Employment Ex
changes? .

The Minister of Commiialcatlons 
(Shri Jagjivan Ram): (a) The number 
of employmerit-seekers on the Live 
Registers of the Employment Ibcchanges 
at Ernakulam, Trivandrum and Kozhi
kode at the end of March, 1952 were :

Category Ernaku
lam

Trivan
drum

Kozhi
kode

1 2 3 4

Technical . 468 713 314
Clerical . 1448 1021 1445
UnskUled 1948 4580 2201
Others . 509 426 494

T o t a l  . 4363 6740 4454




